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THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL & HEAVY 
ENGINEERING (SHRI MOHO. SHAFI 
QURESHI) : (a) and (b). There was an electri-
cal fire in the sub!tation of one of thr 9hops 
of the Foundry Forge Plant 01 Heavy Engineer-
ing Corporation. Ranchi on the 16th October, 
1970 causing a loss of Rs. I ;"000. The fire 
was due to a short circuit. 

(c) No individual could be beld rroponsible 
for this incident. 

Accideat. ia H. E. C., RaDcbi 

4578. SHRI TlABURAO PATEL: Will 
the Mini.ter of STEEL AND HEA VI" 
ENGINEERING be pleased to state: 

(a) the total number of accident. that 
occurred in H. E. C., Ranchi due to sabotage, 
negligence and similar to causes, from January, 
1968 to :-Iovcmbcr, 1970 with total loss in 
rupr-es to Government j and 

(b) the .tep. taken to prevent such acci-
dents ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL & HEAVY EN-
GINEERING (SHRI MOHO. SHAFI 
QURESHI): (a) and (b). The information 
is being collected and will be laid on the 
Table of the House. 

COD.ultaDcy Charges paid to Foreign 
Firms by H. E. C., R_chi 

4579. SHRI HAllURAO PATEL: Will the 
Minister of STEEL AND HEAVY ENGIEER-
ING be pleased to .tate the name. of foreign 
firms to whom consultancy charges were paid 
by the Heavy Engineering Corporation. Ranchi 
during the last two years with exact amount. 
paid [0 each firm? 

THE DEPUTY MINISTER 
MINISTRY OF STEEL & 
ENGINEERING (SHRI MOHO. 
QURESHI) ; 

IN THE 
HEAVY 

SHAFI 

The information i. as Under I 

Messrs. Skodaex-
port, Prr-gue, 
Czccho:;lovakia 

Messr •. Japan 
Consulting 
Institute 

1968-69 
Rs. 

~71.497.12 

302,000 

1969-70 
R •. 

3,00,341.87 

Nil 

Orders Placed with Project DepartmeDt 
of H. E. C. by Deihl MUDicipal 

Corpora tion 

·!580. SHIH BAIlURAO PATEL: Will the 
Mini,t« ()f STEEL AND HEAVY ENGI-
NEERING be pleased to state: 

(a) whether it i, a fact that the Delhi 
~ft1nicipal Curporation placed orders with the 
Prnjt=ct Department of Heavy Engineering 
Corporation; ;, nd 

(b) if '0. nature and value of orders placed 
wich specific reasons for not accepting them? 

THE MINISTER OF STEEL & HEAVY 
ENGINEERING (SHRI B. R. BHAGAT): 
(a) No. Sir. 

(b) Doe, not ari ... 

Coat of ProductioD of Mild Steel IDgOt iD 
Electric Furaaces aDd MaiD Steel Planta 

4581. SHRI GAJRAJ SINGH RAO: Will 
the Mini,ler of STEEL AND HEAVY EN-
GINEERING be pleased to .Iate: 

(a) the average cost of producing Mild Steel 
Ingots in dectric furnaces and main steel 
plants; and 

(b) the total output of M. S. Ingots/billets, 
Steel Ca.tings and Special Steel by electric 
furnace. during April, I 969-March, 1970 
and April, 1970-September, 1970? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND HEAVY EN-
GINEERING (SHRI MOHO. SHAH 
QURESHI): (a) The information i. being 
collected and will be laid on the Table of the 
House. 
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(b) According to tho Sted Furnace Asso-
ciation of India, the production of liquid metal 
from electric arc furnaces in calendar y~ar 
1969 amount<d to 4,93,000 tonnes and from 
January to September, 1970 to 5,60,346 tonnes. 

Scrap bought by DODlestic Fumance 
Owners 

4582. SHIU G.-'lJR."-j SINGH RAO : Will 
tho :>-Hnister of STEEL AND HEAVY EN-
GINEERING b< pleased tu state: 

(a) the names of tbe domestic furnace 
own<rs using Nu. 2 Sheet Cuttings and Pun-
ching!'! and the quantities of this scrap bought 
by th<m during th< p<riod AprillSeptember 
1970 ; 

(b) whrther tho scrap trade has represented 
that their m~mbers are nursing stocks of this 
item and idling thc·if baling capacity b('caus('" 
there are no domestic users; 

(c) whether it is fact that this item i. per-
miurod fOf export CIOn Merits" Wider the 
policy but no clearance has been given dis-
locating ils collection and causing hardship to 
scrap traders and unemployment to scrap 

Manufacture of SDlall Car with Foreip 
/ Collaboratloa ia Public Sector 

v 
4583. SHRI CHANDRA SHEKHAR 

SINGH: Will the Minister ofINDUSTRIAL 
DEVELOPMENT AND INTERNAL TRADE 
be pleased to Slate: 

(a) the number of proposals r<ceived by his 
Ministry till 30th November, 1970 from foreign 
collaborators for manufacture of a small car in 
the public sector i 

(b) the nam<S of tho foreign parties together 
with brief details of proposals made by them; 
and 

(c) the dr.te by which examination of tho 
same will be completed? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT AND INTERNAL TRADE (SHRI 
M. R. KRISHNA): (a) and (b). Proposals 
for collaboration for the manufflcture of 
pas!\enger cars in the public st'ctor have so far 
bern rect'ived from the following foreign 
partirs :-

coll<ctors ; and I. Mis. Regi< Nationale Des Usins Renault, 

(d) whether Government propose to clear 
this unwanted scrap for export fur earning 
foreign exchar,ge ? 

THE 
HEAVY 

MINISTER OF 
ENGINEERING 

STEEL AND 
(SHRI D. R. 

BHAGAT): (a) Th< information is not 
readily availabl< and will b< collect<d and 
placod on tho Table of the Hoos<. 

(b) The Iron and St<d Scrap A"ociation 
of India has represented that its constituents 
have accumulated certain quantities of this 
item. 

(c) and (d;. As the cat <gory is exportable 
"on merits", clearance for export can only be 
given if the quantity is surplus to domestic 
requirements. This has not been established. 
Governm<nt are keeping a cardul watch On 
the situation. 

France. 

2. MIs. Ford Products Company, Australia. 

3. Mis. Fiat SPA, Italy; 

4. Mis. Toyo Kogyo Co. Ltd., Japan and 

5, MIs. Zavadi 4'Crvl"!na Zastava", Yugo-
slavia. 

B<side., Mis. Volkswagon of West G<nnany 
have also intimated that they have sent th<ir 
proposal but the same has not yet been reedv .. 
<d. The propo.als recdved so far are at pr<-
sent under examination. It is not considered 
prop<r to disclose the details of these proposals 
at this stage. 

(c) While ev<ry dfort is being mad< to 
examin< these proposals sp~edily, it is difficult 
to indicate at this stage thr: date by which 
examination of all the proposals will be com-
pl<t<d. 




